Statement showing category-wise Institution, disposal and pendency of this
Hon'ble High Court for the month of April, 2026

PENDENCY AS ON

CATEGORIES INSTITUTION DISPOSAL | 30.04.2026 AS PER
ISHiICo SOFTWARE
CIVIL CASES
Regular First Appeal 121 667 18677
Execution First Appeal 2 1 52
Regular Second Appeal 515 607 49693
Execution Second Appeal 4 0 181
First Appeal from Order {MACT) 438 793 45081
First Appeal from Order (Misc) 281 156 13001
First Appeal from Order (Matrimonial) 0 9 1138
Second Appeal from Order 5 0 151
Civil Revision 850 1145 17426
Civil Writ Petition 3738 4316 82400
Letters Patent Appeal 346 344 7552
Election Petitions 4] 1 a7
Recreminatory 0 0 1
Probate 1 2 B
Matrimonial Reference 0 0 0
Income Tax Cases 0 0 0
Income Tax Appeals 97 3 1682
Sales Tax Reference f GSTR 0 0 3
Sales Tax Cases 0 0 0
Sales Tax Appeal 4 2 64
Wealth Tax Cases 0 0 0
Wealth Tax Appeal 0 0 2
Gift Tax Cases 0 0 0
Gift Tax Appeal 0 0 0
Estate Duty Cases 0 0 0
Central Custom Excise Salt/ 5
Custom Appeals 0 94
Central Excise Cases 0 0 0
Central Excise Act 0 0 86
Interest Tax Appeals 0 0 0
Vat Appeals 0 2 343
General Vat Reference 0 ) 1
Vat Revisions 0 o 6
Vat Case 0 0 0
Control Reference/income Tax
Reference/MVealth ‘_I'az Reference/Gift 0 0
Tax Reference/Excise Duty
Reference 1
Civil Reference 0 0 B
CLAIM 0 0 0
Civil Original 2 0 18
Civil Contempts 669 577 4569
Contempt Appeal Civil Petition 5 7 53
Arbitration Cases 51 79 205
Execution Liquidation 0 0 0




|

Company Appeals 1 0 54
Company Petitions 0 0 13
X-Objection 47 30 2883
Transfer Application 156 118 1069
Review Applications 114 100 1515
PMLA-APPL 1 0 47
PBPT-APPL 0 0 5
FEMA-APPL 0 0 9
Civil Suit (OS) 0 g 0
Total of Civil Cases 7453 8966 252126
CRIMINAL CASES

CRL. APPEALS (D.B) 226 10 19713
CRL. APPEALS (DB.A) 49 54 3173
CRL. APPEALS (SB) 434 217 62359
CRL. APPEALS (S.B.A.) 18 33 1367
CRL. REVISIONS 320 444 19081
CRL.REVISIONS (FAMILY) 188 194 3564
CRL. WRITS 1429 1491 1296
MURDER REFERENCE 0 27 21
CRL. ORIGINAL CONTEMPT 2 2 25
CRL. MISC .MAIN 7051 7314 41771
Criminal-Complaint-OJ 0 1 0
PET. U8 378 (3 & 4) 30 71 2702
CRIMINAL REFERENCE 0 4 1
Total of Criminal Cases 947 9862 155073
Zf;'igzlzﬂa'“ bases (G & 17200 18828 407199

NOTE: The Institution and Pendency figures are being maintained by NIC branch and the same
are dynamic in nature, as such there remains fluctuations in Data due to updation at various
levels.



